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CORRIGENDUM
New Delhi, the 16th October, 2015

S.0. 2850(E).—In the notification of the Government of India, Ministry of Finance
(Department of Revenue) number S.O. 1992(E) dated 20th July, 2015, published in the Gazette of
India, Extraordinary, Part-II, Section 3, Sub-section (ii), relating to the address of the Trust ‘Indian
Centre for Plastics in the Environment’ “2nd Floor, Kushesh Mansion, 22, Cawasji Patel Street and
48/54, Janmabhoomi Marg, Fort Mumbai — 400001, may be read as “Olympus House, 2nd floor,
Near Fort House, 25 Raghnunath Dadaji Street, Fort, Mumbai — 400 001”.
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